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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  W.P.(C) 8462/2025 & CM APPL. 36802/2025 

 DR. PARAMJIT SINGH NAGI    .....Petitioner 

Through: Mr. Nikunj Arora for Mr. 

Ankur Chibber and Mr. Anshuman 

Mehrotra, Advs. 
 

    versus 
 

 UNION OF INDIA  AND ORS                 .....Respondents 

Through: Mr. Chetanya Puri, SPC with 

Mr. Vedansh Anand, Adv. 

 CORAM: 

 HON'BLE MR. JUSTICE C. HARI SHANKAR 

 HON'BLE MR. JUSTICE OM PRAKASH SHUKLA 

    ORDER (ORAL) 

%         13.11.2025 
 

C. HARI SHANKAR, J 
  

1. The transfer by which the petitioner is aggrieved in this petition 

has been reversed and his posting order has been cancelled.  

 

2. Accordingly, Mr. Nikunj Arora seeks leave to withdraw this 

writ petition. 

 

3. However, if the petitioner should continue to remain aggrieved, 

he would be at liberty to revive the petition by moving an appropriate 

application. 

 

4. The writ petition is disposed as withdrawn. 

 

 

C. HARI SHANKAR, J 

 

OM PRAKASH SHUKLA, J 

 NOVEMBER 13, 2025/rjd 
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